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rial far carriage from Imphal 
to Dimapur and as such ap-
proximately 15 vehicles run 
empty every day from Im-
phal to Dimapur. 

(ii) The present maximum fare 
ot Rs. 5 per passengell be-
tween Imphal and Dimapur 
over a distance of 134 miles 
is low. 

(Ui) The vehicles on this route 
run in convoys under mili-
tary escort due to the pre-
vailing la.w and order situa-
tion. '11he military authorit-
ies do not run any convoy 
on SUndaYS, Wednesdays and 
other important public holi-
days. The Manipu.r State 
Transport is, therefore, able 
to operate on this route for 
not more than 250 days in 
the year. This factor alone 
reduces the revenue of the 
undertaking by about 113I1d 
without any corresponding 
decrease in J)8.y of establish-
ment, depreciation, interest 
on capital, etc. 

The following stePs are being taken 
to improve the working of the Mani-
pur State Transport in order to earn 
profits: 

(i) The Manipur Administration 
is examining the question of 
raising the maximum fare 
limit of Rs. 5 per passenger 
on the Imphai Dimapur 
POlIte. 

(li) Ways and means of secur-
ing sufficient load for carn-
age from l'mphal to Dimapur 
·by competing with the pri-
vate operators is also under 
the consideration of the Ad-
ministration. 

(ill) Services On uneconomic 
routes are being withdrawn 
amd the frequency ot service 
on other rou1le9 is being 

suitablY revised on the basis 
of the tratRc offering. 

Shr1 G. Moha.rJty: As it is a conti-
nued loss what steps were taken 
after its detection in the first year 
and the second year? 

Shri Raj Bahad1U': The losses are 
there because We have got to keep 
the service running compulsorily and 
~use at certain circumstances in 
that area. Between Imphal and 
Dimapur the vehicles have often to 
run almost empty as many as Ii per 
day. They are passenger vehicles. 
Apart from ~t the quantity of 
goods traffic over this line is not 
quite adequate but the services have 
got to be kept running. We are 
taking steps to see vvhether the fares 
can be revised upwards. We have 
also taken steps to secure sufficient 
load for carriage from lmphal to 
Dimapur which is the main using 
line. Services On uneconomic ruotes 
are .being withdrawn. 

Shrl G. MoIumty: May I kncnr 
whether these lIteps were taken only 

• in the year after detection in the 
first year and also may I know what 
steps were taken after the second 
year, third year and the fourth year? 

Shrl Raj Ba.h.adm-: I cannot say 
yearwise. B'lt these are, broadly, 
the results of certain experience. 

Shrl Maheewar Nalk~ As many as 
fkfteen buses are said to be runn1nc 
empty every day, May r know why 
it ds that these buses were allowpd to 
run empty and these losses allowed 
to continue? 

Shrl RBi BahadUI': The service is 
kept runnin~ betlween Imphal and 
Dimapur. The service is kePt run-
ning under the protection of military 
convoys. We cen run it only on 250 
daYIl <YIlt of 365 days. It is because 
Of this. 

SUp!' Trade in Delhi 

-585. Shrl D. C. Sharma: Will the 
Minister of Food and Aa'rlculture be 
pleased to state: 

(a) whether SUiar trade hlIs been 
licensed in Delhi; and 
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(b) if so the reasons therefor? 

The Parliamcmtluy Secrew7 to 
the MbUster of FOOd IUId Acriculture 
(Shrl A. M. 'l'bomas): (a) Yes, Sir. 

(.b) With a view to keep a watc!". 
over their activities. 

Shr1 D. C. Sharma: May I know 
haw the Government is keeping a 
watch over their activities? What 
agency has the Governmcnt em-
ployed to keep a wat..:h over it. Is 
the whole thing to be done from thc 
offtce of the Ministry of Food and 
Agrkulture? 

Shrt Shblde: Under the provisions 
of the order the dealers are requir-
ed to submit the returns, to the 
licensing authority, of the stocks re-
ceived for delivery every fortnight. 
Moreover, they are also reGu;red tv 
issue to every customer a correc! re-
ceipt, or an invoice, a3 the case may 
be, giving full particulars (If the 
transaction. The trll.1ers are also 
required to keep a duplicate Of the 
same to be available for inspecllon 
on demand by the licensing autholit-
ies or any other officers appointed 
on their behalf. 

• 
Shrl D. C. Sharma: May I know if 

the Ministry has mad!! any 'l!~p'i.se 
check so far to see that all the noble 
intentions put forwar:! in this com-
munique have been put int.:J P.fl'~ct? 

ThP DePl1ty Minister In the !\flnls-
try of Food and A'I"ri~alture (Shri 
A. M. Thomas): Now the licence. 
are only being issued. 

Shrl Bishwanath Roy: May I know 
whether it is a fact that there has 
been hoarding of sugar in Delhi and 
Its dealers are bringing sugar from 
UP? 

Shrt 8hiDcle: The licensing order 
has bt-en issued throughout Indi8, In 
most of the States. It was not II 
question of Delhi alone. Moreover, 
th...... orders have been issuC'd with 
a view to keep a watch over it 10 

that in the days of emergency shen-
ages may not develop. 

Shri BJshwaDath Boy: Was tJ.ere 
hoarding- ? 

Shri - A. M. Thomas: It ;, exactly 
to know whether there 11 hoard~ 
or not. That is why licensinl )lro-
visions have been introduced. 

Shrimatl Savttrl. Slcam: May l 
lmow whether in spite of the licens-
ing syrtem a lot Of profitEering is 
going on in the sugar trade ~1 De!ni? 

Shri A. M. Thomas: With regard 
to the price I have got tn.e figures 
with me. In the third week of 
March, the wholesale price <l! sugar 
per maund is Rs. 42'44 nP. and the 
re1.ail price per seer is RI. 1.10 nP. 

Shri Sham Lal Saraf: May I know 
whether this licensing of thest! suga~ 
d€aler~ will mean that there is SClm", 
sort of control on the price cr sugar. 
both wholesale and retail? 

Shri A. M. ThOmas: In fact, we 
want to be prepared. If any ~uch 
emergency or necessity ali_es, we 
should have the necessary merhaOlsm 
and the licensing system IS SUPP:lsed' 
to be the one fOr that . 

'11 f~ Sfm : 'fln ~ ;;ry;r ~ 
~f't>~~it~it.f~q"{'IlI'~ 

\m it. ~ q"{ 'fln 'IlI'm: ~T ~, ~ 'fln 
~~~~~r~1~f~~~ 
lfTiWr li't> -.rT'If ? 'fln ~ q"{ !J.~ 
Z'i1A .¢T '1ft ~ 0Iffi'fT ~ ;;no ~T ~ ? 

Shri Shblde: As far liS th~ Govp.rn-
ment is aware, it has a very salutary 
effect on the stability of prices. 

World Foocl Prorramme 

.586 f Shri p. C. Boraoah: 
. L Shl l Subodh BaDScla: 

VIm the Minister of "'nod", 
Anlealture be pleased to stoote: 

Ca) how much of its share of 
F.A.O.'s "World Food Programme~ 




